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NATIONAL COMPANY LAW APPELLATE TRIBUNAL   

Chennai Bench   

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.   

   
    F.No. 012-084/NCLAT/CHN BEN/2026                                 Dated: 2nd July 2026 

 

N O T I C E   
 

Please take notice that the following matters of Chennai Bench to be listed on 

06/07/2026, 13/07/2026, 14/07/2026, 15/07/2026 and 16/07/2026 will not be 

taken up on those days. The next date of hearing in the matters will be notified later. 

 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for  

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 62/2026 

For Stay 

IA No. 156/2026 

For Condone Delay 

IA No. 157/2026 

Delay in refiling 

IA No. 185/2026 

Riju Ravindran 

Suspended Director & 

Promoter of Think and 

Learn Pvt Ltd 

Vs 

Shailendra Ajmera, 

RP of Think and Learn 

Pvt Ltd & Anr. 

 

Mr. V Shyamohan Ms. Pooja Mahajan R1 

2.  Contempt Case (AT) 

No. 5/2023 

Venkata Sivakumar V, 

Erstwhile Liquidator of 

The Jeypore Sugar Co. 

Ltd  
Vs  
Rajesh Kumar, General 
Manager-IBBI & 3 Ors. 

 

Mr. V Venkata 

Sivakumar 

Party-in-person 

Mr. SR Sundar- R1-R3 

3.  Comp App (AT) (CH) 
No. 23/2025 

For Stay 

IA No. 361/2025 

Ranga Raju Kosuri & 
Anr. 

Vs 

Paradise Ventures Pvt 

Ltd & 10 Ors 

 

Ms. Madhavilatha 
Lokireddy 

Ms. S Kavitha Rani, 
PCS R1-R4 

Ms. Indraganti Madhu 

Sarma- R6 R7 R10 

R11 

4.  Comp App (AT) (CH) 

No. 40/2025 

For Stay 

IA No. 522/2025 

For Exemption 

IA No. 524/2025 

For Additional Docs. 

IA No. 525/2025 

 

Krishna Reddy 

Vs 

Ranga Raju Kosuri & 

11 Ors 

 

WITH 

Mr. CA Venkata 

Sivakumar 

 

5.  Comp App (AT) (CH) 

No. 35/2025 

For Stay 

IA No. 497/2025 

Krishna Reddy 

Vs 

Ranga Raju Kosuri & 

11 Ors 
 

Mr. CA Venkata 

Sivakumar 
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6.  Comp App (AT) (CH) 

(Ins) No. 377/2025 

For Direction 

IA No. 1651/2025 

For Direction 

IA No. 246/2026 

CA V Venkata 

Sivakumar, Erstwhile 

Liquidator of The 

Jeypore Sugar Co. 

Ltd. 

Vs 

S. Hari Karthik 
Liquidator of The 

Jeypore Sugar Co. Ltd 

& 2 Ors 

 

Mr. V Venkata 

Sivakumar 

Party-in-person 

Mr. J Manivannan 

R1 

7.  Comp App (AT) (CH) 

(Ins) No. 56/2022 

Joint Lender Forum 

Vs 

S. Siva Sundar & 3 

Ors 

 

Mr.S Sathiyanarayana Mr. S Kumaran-R2 R3 

Mr. V Venkata 

Sivakumar- R4 

8.  Comp App (AT) (CH) 

(Ins) No. 481/2025 

For Stay 

IA No. 1364/2025 

To Vacate Stay 

IA No. 96/2026 

For Direction 

IA No. 131/2026 

 

Part Heard 

UCO Bank Ltd & Anr 

Vs 

Adv. (CA) V Venkata 

Sivakumar,Liquidator 

of Rathna Stores Pvt 

Ltd & 3 Ors. 

Ms. Aishwarya S 

Nathan 

Mr. V Venkata 

Sivakumar 

9.  IA No. 1786/2025 

(For Condone Delay) 
in 

Comp App (AT) (CH) 

(Ins) No. 643/2025 

For Stay 

IA No. 1787/2025 

The Regional 

Provident Fund 
Commissioner II/ 

Recovery Officer, 

Employees' Provident 

Funds Organisation 

Vs 

CA V Venkata 

Sivakumar, Liquidator 

of Rathna Stores Pvt 

Ltd & 2 Ors. 

 

Mr. PK Panneerselvam  

10.  Comp App (AT) (CH) 

(Ins) No. 97/2026 

 

V.Venkata Sivakumar 

Erstwhile Liquidator 

of The Jeypore Sugar 

Co. Ltd 

Vs 

Rakesh Sharma 
Chairman& Managing 

Director, IDBI Bank 

Ltd & Anr. 

 

Mr. V Venkata 

Sivakumar 

 

11.  Comp App (AT) (CH) 

(Ins) No. 50/2025 

For Stay 

IA No. 186/2025 

To dispense with 

IA No. 187/2025 

 

Aakash Educational 

Services Ltd 

Vs 

GLAS Trust Company 

LLC & 2 Ors. 

 

Mr. Vishnu Mohan Mr. Thriyambak J 

Kannan- R1 

Ms. Pooja Mahajan R2 

12.  Comp App (AT) (CH) 

(Ins) No. 139/2025 

For Exemption 

IA No.374 & 

375/2025 

For Interim Relief 

IA No. 376/2025 

GLAS Trust Company 

LLC 

Vs 

Shailendra Ajmera, RP 

of Think & Learn Pvt 

Ltd & 3 Ors 

 

Mr. Thriyambak J 

Kannan 

 

Ms.Lakshana Viravalli 

R1 

Mr. Vishnu Mohan R2 



 

 

13.  Comp App (AT) (CH) 

No. 137/2025 

For Stay 

IA No. 1539/2025 

For Exemption 

IA No. 1540/2025 

For Direction 
IA No. 1768/2025 & 

200/2026 

For Intervention 

IA No. 1788/2025 

 

Think & Learn Pvt Ltd 

(In Corporate 

Insolvency Resolution 

Process) through its 

RP, Shailendra Ajmera 

Vs 

Aakash Educational 
Services Ltd & 23 Ors 

 

Ms. Lakshana 

Viravalli 

Mr. Rahul Balaji R1 

Mr. Shyamohan R2 

Mr. AR Ramanathan 

R10-R15 

14.  Comp App (AT) (CH) 

(Ins) No. 308/2026 

For Condone Delay 

IA No. 872/2026 

For Stay 

IA No. 873/2026 

 

(With Defects) 

Gopalakrishna NN &     

4 Ors 

Vs 

Ashok Kriplani  

Erst. RP, Dreamz Infra 

India Limited & Anr. 

Mr. Harshal Joshi  

 

                                                                                             By order of Hon’ble Member (Judicial)    

                                                                                                                                                     Chennai Bench   

   Copy to:      

1. Notice Board   
2. Website: www.nclat.nic.in   
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